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 SHRI  NARAYAN  CHOUBEY  (Mid-

 mapore):  I  want  a  clarification.

 SHRI  ATAL  BIHARI  VAJPAYEE:

 You  should  have  been  the  statement

 made  by  the  Home  Minister.  Did  you

 see  it?  Have  you  gone  through  the

 statement?

 ~
 rफ़.  SPEAKER:

 heard  it.

 You  should  have

 PROF.  MADHU  DANDAVATE:  He

 has  withdrawn  something  which  is  ex-

 punged.

 SHRI  ATAL  BIHARI  VAJPAYEE:

 ‘The  whole  House  is  put  in  a  more  em~

 barrassing  position.

 SHRI  SATYASADHAN  CHAKRA-~

 BORTY:  What  is  the  position?  [  d०

 1101.0  understand.  Some  are  saying  that

 the  sense  of  the  House  was  taken.

 Some  are  saying  that  it  is  not  in  the

 record.  Some  are  saying  that  it  is

 withdrawn.

 (Interruptions).

 अध्यक्ष  महोदय:  बैठिये  मेरी,  वात  सुनिये  |

 (पहचान )

 श्री  मनोराम  बाधा  :  एक्सचेंज  से

 पहले  भ्राषने  उसे  देख  लिया  था  या  नहीं  ?

 थी  अटल  बिहारी  बाजपेयी:  नही  देखा,

 नहीं  देखा  |  (व्यवधान)  ....  .

 mene  महोदय  :  में  रो
 बाते  दुनिय  अपके

 दो  आदमियों  को  पुन  लिया,  यहाँ  543

 मेम्बर  हैं,  कसे  ही  सकता  है  ?

 में  यह  कहना  चाहता  हूं  कि  कुछ  बात

 एसी  होती  हैं,  जो  देशहित  में  होती  हैं  कौर

 पार्टी  का  हित  छोड़कर,  सेल्फ  का  हित  छोड़करਂ

 हमें  देश  के  हित  में  काम  करना  होता  है।

 सीधी-सी  बात  हैं  |

 ...  थो  हरिकेश  बहादुर :
 यानी  गृह  मंत्री

 देश  के  हित  के  विपरीत  ऑ्राचरण  कर
 रह हैं?

 (व्यवधान
 )
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 अध्यक्ष  महोदय :  तोड़-मरोडकर  बात

 नहीं  कर  |  कई  बात  एसी  होती  हैं,  जो  मेरे.

 पास हैं
 ।  मैंआप  सब  की  मीडिंग  भी  बुलाऊंगा,

 में  alee  डिस्कस  बोलेगा,  क्योंकि  यह  मेरा

 हाउस  नहीं है,  मेंने  कभी यह  नहीं  कहा कि  अपनी

 मर्जी  चलाऊंगा  |  अपकी  इच्छा  के  ग्र सु सार

 AMA  सहायता  लेकर  आपसे  एडवाइस

 लेकर  नें  बनाऊंगा,  अ्रण  उसमें  कोई  खामी
 ~

 समझेंगे  तो  उसे  दर  करेंग  |

 थी  मनी  राम  बाड़ी  :  मेरे  नियम  222

 बाले  का  क्या  gar  ?

 झंध्यक्ष  महोदय  :  में  उसको  देख  लूंगा  ।

 DR.  SUBRAMANIAM
 What  about  Maharashtra?

 SYAMY:

 MR.  SPEAKER:  I  am  going  into  it.

 I  am  looking  into  it.

 DR.  SUBRAMANIAM  SWAMY:
 How  can  there  be  objection  to  what  I

 have  said  about  Maharashira  Chief
 Minister?  Is  Ramayana  also  off  the
 record?  (Interruptions)

 MR.  SPEAKER:  Now,  Papers  to  be
 Laid  on  the  Table.  Shrimati  Sheila
 Kaul.

 12.26  hrs.

 PAPERS  LAID  ON  THE  ‘TABLE

 STATEMENT  FOR  DELAY  IN  LAYING  THE
 ANNUAL  AccoUNTS  OF  INDIAN  INSTI-
 TUTE  OF  TECHNOLOGY,  DELHI,  KaNruR
 AND  KHARAGPUR  FOR  1980-81,  NaTIONAL
 CoUNCIL  .OF  EDUCATIONAL  RESPARCH
 AND  JRAINING  NEW  DELHI,  .  FOR

 1980-81,  Review  ।  AND  ANNUAL  Ree
 porRT  OF  INDIAN  CouNcIL  oF  ,SOCIAL

 SCIENCE  RESEARCH,  New  DELHI,  FOR

 1980-81  ee,  ETC.  ...  ...

 MINISTER  OF  STATE  IN  THE

 MINISTRIES  OF  EDUCATION  AND

 CULTURE  AND  SOCIAL  WELFARE

 (SHRIMATI  SHEILA  KAUL)  :  ।  beg

 to  lay  on  the  Table.
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 (1)  A  statement  (Hindi  and  Eng-
 lish  versions)  explaining  reasons  for

 not  laying  the  Annual  Accounts  of
 the  Indian  Institutes  of  Technology,
 Deihi,  Kanpur  and  Kharagpur,  for

 the  year  1980-81  within  the  stipu-
 lated  period  of  the  nine  months
 afttr  the  close  of  the  Accounting
 Year.  (Placed  in  Library.  See  No.

 LT-3715/82].

 (2)  A  statement  (Hindi  and  Eng-
 lish  versions)  explaining  reasons  for

 not  laying  the  Annual  Accounts  of

 the  National  Council  of  Educational
 Research  and  Training,  New  Dethi,

 for  the  year  1980-81  within  the

 stipulated  period  of  nine  months

 after  the  close  of  the  Accounting
 Year.  [Placed  in  Library,  See  No.

 LT-3716/82].

 -3)  (i)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the

 Indian  Council  of  Social  Science

 Research,  New  Delhi,  for  the  year
 1980-81.

 (ii)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Go

 vernment  on  the  working  of  the
 Indian  Council  of  Social  Science

 Research,  New  Delhi,  for  the  year
 1980-81.

 (4)  A  statement  (Hindi  and  Eng-
 lish  versions)  (i)  regarding  delay
 ७  laying  the  Annual  Report  of  the
 Indian  Council  of  Social  Science

 Research,  New  Delhi,  for  the  year
 1980-81  and  (ii)  explaining  reasons
 for  not  laying  the  Annual  Accounts

 along  with  the  Report.  [Placed
 in  Librar  ,  See  No.  LT-3717/82].

 (5)  A  copy  of  the  Annual  Accounts

 {Hindi  and  English  versions)  of  the
 Regional  Engineering  College,
 Durgapur,  for  the  year  1978-79*

 together  with  Audit  Report  thereon,
 [Placed  in  Library.  See  No.  1r

 3718/82].

 (6)  A  copy  of  the  Annual  Report
 (Hindj  and  English  versions)  of  the
 National  Institute  of  Public  Co.

 “Statement  explaining  reasons

 July,  1980.

 MARCH  25,  1982
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 operation  and  Child  Development,
 New  Delhi,  for  the  year  1980-81.

 (7)  A  copy  of  the  Annual  Accounts.
 (Hindi  and  English  versions)  of  the
 National  Institute  of  Public  Co-—
 operation  and  Child  Development,
 New  Dethi,  for  the  year  1980-81

 together  with  Audit  Report  the

 on,  ग

 (8)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Go--
 vernment  on  the  working  of  the-
 National  Institute  of  Public  Co--
 operation  and  Child  Development,
 New  Delhi,  for  the  year  1980-81.

 (9)  A  statement  (Hindi  and  Eng--
 lish  versions)  showing  reasons  for

 delay  in  laying  the  papers  mention-
 ed  at  item  Nos.  (6).  (7)  and  (8)
 above.  [Placed  in  Library,  See  No.

 LT-3719/82].

 (10)  A  copy  of  the  Annual  2e
 counts  (Hindi  and  English  versions*
 of  the  Aligarh  Muslim  University,

 Aligarh,  for  the  year  1980-81  to--

 gether  with  Andit  Report  thereon,
 under  Sub-section  (4)  of  Section  25

 of  the  Aligarh  Muslim  University

 Act,  1920.

 (11)  A  statement  (Hindi  and  :  इन
 lish  versions)  showing  reasons  for

 deay  in  laying  the  papers  mentioined
 at  item  (1)  No.  (10)  above.  [Placed
 र  Library.  See  No.  LT-3720/82].

 (12)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the

 Technical  Teachers  Training  Insti-

 tute  (Eastern  Region),  Calcutta,  for

 the  year  1980-81,

 (13)  A  copy  of  the  Annual  Ac-

 counts  (Hindj  and  English  versions)

 of  the  Technical  Teachers  Training.

 Institute  (Eastern  Region).  Calcutta,

 for  the  year  1980-81  together  with

 Audit  Report  theteon.

 (14)  A  copy  of  the  Review  (Hindi

 and  English  versions)  by  the  G0

 vernment  on  the  working  of  the
 Technical  Teachers  Training  Inst—

 _

 for  delay  was  laid  on  the  Table  on.  7th.
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 tute  (Eastern  Region’  Calcutta,  for

 the  year  1980-81.

 (15)  ।  statement  (Hindi  and

 English  versions)  showing  reasons
 for  delay  in  laying  the  papers
 mentioned  at  item  Nos.  (12),  (13)
 and  (14)  above.  [Placed  in  Librar
 See  No.  LT-372!  "821.

 (Hindi  and

 reasons
 (16) ०  statement

 English  versions)  showing
 for  delay  in  laying  the  Annual

 Report  of  the  Centre  for  Cultural
 Resources  and  Training,  New  Delhi,
 for  the  year  1980-81.  [Placed  in

 Library.  See  Nos.  LT-3722/82].

 R&eporT  OF  COMMISSION  OF  INQUIRY  INTO
 THE  CIRCUMSTANCES  LEADING  10  .THE
 TRAGEDY  AT  QuTaB  MINER,  NEw  DeLut
 ON  3-12-1981  AND  MEMORANDUM  06
 ACTION.

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  HOME  AFFAIRS
 AND  DEPARTMENT  0८  PARLIA-

 MENTARY  AFFAIRS  (SHRI  _  ए.

 VENKATASUBBAIAH):  I  beg  to  lay
 on  the  Table  ag  copy  each  of  the

 following  papers  (Hindi  and  English
 versions)  under  sub-section  (4)  of
 section  3  of  the  Commiss{on  of  Inquiry
 Act,  1952:-——

 s-  tr  Report  of  the  Commission  of

 Inquiry  into  the  circumstances

 leading  to  the  tragedy  at  Qutab
 Minar,  New  Delhi,  on  4th  December,

 1981,

 (०  Memorandum  of  Action  taken
 on  the  above  Report.  [Placed  in

 Library.  See  No.  LT-3723/82].

 ANNUAL  REPORT  OF  INDIAN  ASSOCIATION
 FOR  ADVANCEMENT  0  MebicaL  Epu-

 CATION,  NEW  DELHI,  FOR  1980-81,  AND

 ._  STATEMENT  FOR  DELAY  AND  ANNUAL

 Report  oF  REGIONAL  CANCER  CENTRE,
 TRIVANDRUM  FOR  1980-81,

 ee
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 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  HEALTH  AND  FAMI-
 LY  WELFARE  (MISS.  KUMUDBEN

 M.  JOSHI):  I  beg  to  lay  on  the

 Table  :-

 |
 (1)  (i)  A  copy  of  the  Annual

 Report  (Hindj  and  English  versions)

 of  the  Indian  Association  for  the

 Advancement  of  Medical  Education,

 New  Delhi,  for  the  year  1980-81

 along  with  Accounts  and  the  Audit

 Report  thereon.

 (ii)  A  statement  (Hindi  and  Eng-

 lish  versions)  showing  reasons  for

 delay  in  laying  the  papers  mention-

 ed  at  (i)  above.  [Placed  in  Library.

 See  No.  LT-3724/82],

 (2)  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions)  of  the

 Regional  Cancer  Centre,  Tri-

 vandrum,  for  the  year  1980-81  along

 with  Accounts  and  the  Audit  Report

 thereon.  [Placed  मंग  Libraty.  See

 No.  LT-3725/82].

 12.28  hrs.

 COMMITTEE  ON  THE  WELFARE  OF

 SCHEDULED  CASTES  AND  SCHE-

 DULED  TRIBES

 REPORTS  OF  THE  STuDY
 TOURS

 SHRI  प.  प.  BHOLE  (Bombay  South

 Central):  I  beg  to  lay  on  the  Table
 ४  copy  each  of  the  following  Reports
 of  the  Study  Tour  of  the  Committee
 on  the  Welfare  of  Scheduled  Casfes

 and  Scheduled  Tribes: -  +

 (i)  Reports  of  the  Study  Group
 of  the  Committee  on  its  visit  to
 Deoli  on  19th  December,1981.

 (ii)  Report  of  the  Study  Tour  of
 the  Study  Group  I  of  the  Committee
 on  its  visit  to  Calcutta.  Mizoram,

 Raipur,  Bastar  and  Bhilai  during

 January,  1982,

 %The  Annual  Report  was  laid  onthe  Table  on  the  25th  February,  1982.


